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Smti Jayashree Bora,
Joint Regisuar (Vigilance),
Gauhati High Court,
Guwahati.

The Registrar,
Gauhati High Court,
Kohima Bench, Kohima

Casual leave and Restricted holiday.

Your notes dated 03,07,2024 and 09,07.2024.

No.HC.VII-l08/201l(PL) I 6412 I A

Dated Guwahati, 3
rl

August, 2024.

Yours faithfully,

With reference to the above, I am directed to inform you that Shri Inalo
Zhimomi, Principal District & Sessions Judge, Dimapur, Nagaland, has been granted casual
leave on 03.07.2024 and restricted hotiday on 08.07.1024. The next sentr mostJudicial
Officer available at the station will remain in-charge of his Court and Office in his absence.

ffi;;y.rc.vrr-ros/2or1(pt.)/64r3- 
64t4t rt, dt.. 3 - 3 - L. L 7

1. Shri Inalo Zhimomi, principal District & Sessions Judge, Dimapur, Nagaland.

f. The Proj*rqanager, Gauhati High Court, Guwahati. n
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